
TIIE GATIIIATI IIIGTI COIIRT AT GIIWAIIATI
(ME HIGH COURT OF ASSAM, NAGAUNq MIZORAM AND ARUNACHAL PRADESH)

NOTIr'ICATION
Dated Guwahati the 19th November, 2022

No.HC.VU-23I2022/ 70865 /A. Smti Sangeeta Gogoi Bora, Addl. District and
Sessions Judge, Sonitpur, Tezpur, is transferred and posted as Presiding Officer,
Industrial Tribunal, Dibrugarh, vice Shri Nogen Senabaya Deori already transferred.

Smti Gogoi Bora will hand over charge of her Court and Office to the District
and Sessions Judge, Sonitpur, Tezpur and proceed to join her new assignment
immediately.

No.HC.VII-23/2022/ 10866 /A. Shri Pijush Pratim Bairagi, Addl. District and
Sessions Judge, No.2, Kamrup (M), Guwahati, is posted at the same station i.e.
Guwahati, as Addl. District and Sessions Judge, No.1, vice Shri Lohit Kumar Saikia
already transferred.

Shri Bairagi will hand over charge of his Court and Offlce to the District and
Sessions Judge, Kamrup (M), Guwahati and join his new assignment immediately.

No.HC.VII-23/2022./_JOE0Z_JA. Shri Nityananda Talukdar, Addl. District and
Sessions ludge, FTC, No.3, is posted at the same station i.e. Guwahati, as Addl.
District and Sessions Judge, N0.2, vice Shri Pijush Pratim Bairagi posted at the same
station.

Shri Talukdar will hand over charge of his Court and Office to the District and
Sessions Judge, Kamrup (M), Guwahati and join his new assignment immediately.

No.HC.VII-23/2022/ 70868 /A. Smti Gitali Rabha, Addl. District and Sessions
Judge, No.2, Nagaon, is posted at the same station i.e. Nagaon, as Addl. District and
Sessions Judge, No.1, vice Shri Pijush Pratim Bairagi already transferred.

Smti Rabha will hand over charge of her Court and Office to the District and
Sessions Judge, Nagaon and join her new assignment immediately.

No.HC.vll-2312022 10869 . Smti Tripti Ari, Addl. District and Sessions Judge,
FTC, No.4, Kamrup (M), Guwahati, is posted at the same station i.e. Guwahati, as
Addl. District and Sessions Judge, FTC, No.3, vice Shri Nityananda Talukdar posted
at the same station.

Smti Ari will hand over charge of her Court and Office to the District and
Sessions Judge, Kamrup (M), Guwahati and join her new assignment immediately.

No.HC.VII-23/2022/ 7O87O /A. Shri Nilkamal Das, Addl. District and Sessions
Judge, No.3, Nagaon, is posted at the same station i.e. Nagaon, as Addl. District and
Sessions Judge, No.2, vice Smti Gitali Rabha posted at the same station.
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Shri Das wiil hand over charge of his court and office to the District andSessions Judge, Nagaon and join his new assignment immediately.

No.Hc.vII-23/2022/ rogTt /A. on the recommendation of the Hon,bre GauhatiHigh Court, the Government of Assam, vide Notification No.E.5519rfOO OateO04'11.2022, has been preased to appoint the foilowing officers in Grade-I oi theAssam ludicial Service on promotion from Grade-II to Grade-I of the said service.They will draw usuar scare of pay and other ailowances as admissibre under the
Rules. They will be on officiation as per the Assam Judicial service nurei,]ooi.

Name of the Officerc
1. Shri Ranju Medhi,

Counsellor, Family Court, Cachar, Silchar

2. Smti Manju Bordoloi,
Counsellor, Family Court, No.1, Kamrup (M), Guwahati

3. Shri Mridul Kumar Saikia,
Civil Judge & Asstt. Sessions Judge, Dima Hasao, Haflong

4. Shri Kumud Chandra Boro,
Chief Judicial Magistrate, Goalpara

5. Smti Sabeena Mazumdar,
Civil Judge & Asstt. Sessions Judge, Morigaon

6. Shri Mukul Chetia,
Chief ludicial Magistrate, Barpeta

7. Smti Ranjita Agarwalla,
Chief ludicial Magistrate, Udalguri

8. Shri Abhijeet Kumar Baruah,
Chief Judicial Magistrate, Kamrup (M), Guwahati

No'HC.VII-23/2022/ 70872 /A. On promotion from Grade-II to Grade-I of theAssam--ludiciar seruice, the. foilowing dmcers are transferred aro poJ"J as oetowwith effect from the date of their tak-ing over charge as such:_

Name of the Officers Designation and
posting

place of

Shri Ranju Medhi Addl. District and Sessions
Judge, Sonitpur, Tezpur, vice

Smti Sangeeta Gogoi Bora
transferred

Addr . District and Sessions

Head-quarters/
Station

tezpur

Judge, FTC, No.4, Kamrup (M),
Guwahati, vice Smti Tripti Ari

posted at the same station

st.
No.

1.

2 Smti Manju Bordoloi, Guwahati
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4 dl. District and Sessions
Judge, No.3, Nagaon, vice
Shri Nilkamal Das posted at

the same station

Ad Nagaon

5

Shri Kumud Chandra
Boro

Smti Sabeena
Mazumdar

7

Shri Mukul Chetia

Smti Ranjita Agarwalla

Mangaldoi

Barpeta

B Shri Abhijeet Kumar
Baruah

. District and Sessions
Judge, FTC, Darrang,

Mangaldoi, vice Shri Jitu Mani
Barman already transferred

dl. District and Sessions
Judge, Barpeta, vice Shri
Chandranshu Chaturvedy

already posted at the same
station

. District and Sessioni
Judge, Udalguri, vice Shri
Nisanta Goswami already

transferred

. District and Sessions
Judge, FTC, No.5, Kamrup (M),

Guwahati, vice Smti Rubina
Sarmah already transferred.

Ad

Addt

Addt

Addt

Shri Mridul Kumar Saikia Add I. District and Sessions Sivasagar
Judge, FTC, Sivasagar, vice

Shri Rajesh Kumar Todi
already transferred

Guwahati

No.HC.VII-23l202 2/ 70873 /A. In exercise of the powers conferred under Sub-Section (3) of Section g of the Code of Criminal procedure 1973, the High Court ispleased to appoint the following Officers, who have been promoted from Grade-II toGrade-I of the Assam Judicial Service and placed them on officiating basis as perRules, as Additional Sessions ludge of the Sessions Divis ions with Head-quarters asshown below against their names to exercise such power within the local limits ofjurisdiction with efFect from the date of assuming cha rge as such:
Name of the Officers Sessions Division Head-

quarters/
Station

st.
No.

1

2

3

Shri Ranju Medhi

i Manju Bordoloi

ri Mridul Kumar Saikia

Smt

Sh

Sonitpur

Kamrup (M)

Sivasagar

Tezpur

Guwahati

Sivasagar
4 Sh ri Kumud Chandra Boro Nagaon Nagaon

Smti Sabeena Mazumdar Darrang Mangaldoi
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Smti Ranjita Agarwalla

Shri Abhijeet Kumai
Baruah

No.HC.VII-23I2022/ 70g74 /A. Smti Monmee sarma, Chief Judiciar Magistrate,
[amrup, Amingaon, is transferred and posted as secretary, District Legar 6uri.",Authority, Darrang, Mangardoi, vice smti sushmita Borpujari transferred.

Smti sarma wiil hand over charge of her Court and office to the Addr. chiefJudicial Magistrate, Kamrup, Amingaon and proceed to join her n"* uriftn."nt
immediately.

No'HC'VII-23/2022/ 70975 /A. Shri chaturjya prasad rarukdar, secretary, DistrictLegal services Authority, Kamrup (M), Guwahati, is posted at the same ,iution i.".
Guwahati, as chief Judicial Magistrate, vice Shri Abhijeet Kumar Baruah transferred
on promotion.

shri rarukdar wiil hand over charge of his office to the District and sessionsJudge-cum- chairman, District Legar services Authority, Kamrup(M), cuwanati anojoin his new assignment immediately.

No.HC.VII-23/2022/ 70876 /A. Smti sujata Dutta, counseilor, Famiry court, No.2,
[g'f'p (M), Guwahati, is posted at the same station i.e. Guwahati, as secretary,District Legal services Authority, vice shri chaturjya prasad rarukdai portuo ul tn"same station.

Smti Dutta wiil hand over charge of her office to the prrncipar Judge, Famirycourt, No.2, Kamrup (M), Guwahati and loin her new assignment irrJjt"rv.-
No.Hc.vn-23l2022/ rogzT /A. smti panchari shyam, Chief Judiciar Magistrate,Dima Hasao, Haflong, is transferred and posted as'Counsellor, Fa;ilt Co;;;-No.l,Kamrup (M), Guwahati, vice Smti Manju Bordoloi transferred on'proro[iorr- 

-, '

_ smti Shyam wiil hand-.over charge of her court and office to the sub-Divisional ludiciar Magistrate(s), oima Haiao, Haflong and proceed to j;in h;r newassignment immediately.

No'HC.VII-23/2022/ 70878. /A. Smti syeda Farida Afzar zinnat, secretary, DistrictLega.l services Authority, Morigaon, is transferred and posted ar birir :ro!6'a, esrtt.sessions Judge, Dima Hasao, Haflong, vice Shri NriJui xumar sairia trin-sierrei onpromotion.

smti zinnat wiil hand over charge of her office to the District and sessionsJudge-cum-chairman, District Legar seriices autnoritv, Morigaon and proceed to joinher new assignment immediately.

6 Barpeta

Udalguri

Kamrup (M) Guwahati

Barpeta

Udalguri

Shri Mukul Chetia

7

B.
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No.HC.VII-23/2022/ 70879 /A. Smti Sonamoni Chanda, Civil Judge & Asstt.
sessions Judge, Nagaon, is transferred and posted as chief ludicial Magistrate, Dima
Hasao, Haflong, vice Smti Panchali Shyam transferred.

Smti chanda will hand over charge of her court and office to the District and
Sessions Judge, Nagaon and proceed to join her new assignment immediately.

No.HC.VII-23/2022/ 70880 /A. Shri Mrinal Newpane, Secretary, District Legal
services Authority, Nagaon is transferred and posted as chief Judicial Magistrate,
Goalpara, vice Shri Kumud Chandra Boro transferred on promotion.

shri Newpane will hand over charge of his office to the District and sessions
Judge-cum- Chairman, District Legal Services Authority, Nagaon and proceed to join
his new assignment immediately.

No.HC.VII-23/2022/ 70887 /A. shri Angshuman Bhattacharjee, secretary, District
Legal Services Authority, Dima Hasao, Haflong, is transferred and posted as Chief
Judicial Magistrate, Kamrup, Amingaon, vice Smti Monmee Sarma transferred.

shri Bhattacharjee will hand over charge of his office to the District and
Sessions Judge-cum- Chairman, District Legal Services Authority, Dima Hasao,
Haflong and proceed to join his new assignment immediately.

No.Hc.vII-23/2022/ 70882 /A. shri satyajit Karmakar, secretary, District Legal
services Authority, south salmara-Mankachar, is transferred and posted as Chief
ludicial Magistrate, Udalguri, vice smti Ranjita Agarwalla transferred on promotion.

shri Karmakar will hand over charge of his office to the District and sessrons
Judge-cum- chairman, District Legal services Authority, South salmara-Mankachar
and proceed to join his new assignment immediately.

No.Hc.vu-23/2022/ 70883 /A. shri saleh Ahammad, secretary, District Legal
services Authority, Hojai, is transferred and posted as chief ludicial Magistrate,
Barpeta, vice Shri Mukul Chetia transferred on promotion.

shri Ahammad will hand over charge of his office to the District and sessions
Judge-cum- Chairman, District Legal services Authority, Hojai and proceed to join his
new assignment immediately.

No.HC.VII-23/2022/ 10884 /A. shri chinmoy Barua, secretary, District Legal
services Authority, sonitpur, Tezpur, is transferred and posted as civil Judge &
Asstt. Sessions Judge, Nagaon, vice Smti Sonamoni Chanda transferred.

shri Barua will hand over charge of his office to the District and sessions
Judge-cum- chairman, District Legal services Authority, sonitpur, Tezpur and
proceed to join his new assignment immediately.

No.HC.VII-23/2022/ Toags /A. Smti sutapa Bhusan, Addl. chief ludicial Magistrate,
Dima Hasao, Haflong, is transferred and posted as counseilor, ramiry couri, No.2,
Kamrup (M), Guwahati, vice Smti Sujata Dutta posted at the same station.
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Smti Bhusan will hand over charge of her Court and Olfice to the Sub-
Divisional Judicial Magistrate (S), Dima Hasao, Haflong and proceed to join her new
assignment immediately.

No.HC.VII-23/2022/ 70886 /A. Shri Chinmoy Baruah, Counsellor, Family Court,
No.3, Kamrup (M), Guwahati, is posted at the same station i.e. Guwahati, as Addl.
Chief ludicial Magistrate, vice Shri lyotirmay Sharma posted at the same station.

Shri Baruah will hand over charge of his Office to the principal Judge, Family
Court, No.3, Kamrup (M), Guwahati and join his new assignment immediately.

No.HC.VII-23/20D/ 70887 /A. Smti Arpita Kar, Secretary, District Legal Services
Authority, Karimgani, is transferred and posted as Counsellor, Family Court, Cachar,
Silchar, vice Shri Ranju Medhi transferred on promotion,

smti Kar will hand over charge of her office to the District and sessions
Judge-cum- Chairman, District Legal Services Authority, Karimganj and proceed to
join her new assignment immediately.

No.HC.VII-23/2022/ 70888 /A. shri pritish choudhury, Addt. chief ludicial
Magistrate, Darrang, Mangaldoi, is transferred and posted as secretary, District
Legal services Authority, sonitpur,Tezpur, vice shri chinmoy Barua transfered.

Shri choudhury will hand over charge of his court and office to the chief
Judicial Magistrate, Darrang, Mangaldoi and proceed to join his new assignment
immediately.

No.HC.VII-23/2022/ 70889 /A. shri Jyotirmoy sharma, Addt. chief tudicial
Magistrate, Kamrup (M), Guwahati, is posted as counsellor, Family court No.3,
Kamrup (M), Guwahati, vice Shri Chinmoy Barua posted at the same station.

shri sharma will hand over charge of his court and office to the chief ludicial
Magistrate, Kamrup (M), Guwahati and join his new assignment immediately.

No.HC.VII-23/2022/ 7o89o -/A. smti sushmita Borpujari, secretary, District Legal
services Authority, Darrang, Mangaldoi, is posted as eoot. chief ludicial Magistrate,
Darrang, Mangaldoi, vice Shri pritish Choudhury transferred.

. smti Borpujari will hand over charge of her office to the District and Sessions
Judge-cum- chairman, District Legal services Authority, Darrang, Mangaldoi inJ;oin
her new assignment immediately.

No.HC.VII-23/2022/ loggt /A. In exercise of the power conferred under sub-
Section (1) of section 12 of the code of criminar procedure, 1973, the High court is
pleased to appoint the following officers in Grade-II of the Assam Judicialiervice as
chief Judicial Magistrates of the Districts with Head-quarters as shown below against
their names with effect from the date of taking over charge as such:_
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st.
No.

Name of the Officers Head-quarters/
Station

1 Shri Chaturjya Prasad Talukdar

Smti Sonamoni Chanda

3

4

Shri Angshuman Bhattacharjee

Shri Satyajit Karmakar Udalguri

Kamrup

5

6 Goalpara

Guwahati

Udalguri

Barpeta

Haflong

Amingaon

District

Kamrup (M)

Dima Hasao

Shri Saleh Ahammad Barpeta

GoalparaShri Mrinal Newpane

No.HC.VII-23/2022/ 70892 /A. In exercise of the power conferred under Sub-
Section (3) of Section 9 of the Code of Criminal Procedure, 1973, the High Court is
pleased to appoint the following Officers in Grade-II of the Assam Judicial Service as
Asstt. Sessions Judge and to post them on transfer as Civil Judge & Asstt. Sessions
Judge of the Districts and Sessions Divisions with Head-quarters as shown below
against their names with effect from the date of taking over charge as such:-

Name of the Officers District Head-quarterc/
Station

Syeda Farida Afzal Zinnat Dima Hasao Haflong

Shri Chinmoy Barua Nagaon

No.HC.VII-23/2022/ 70893 /A. The High Court has been pleased to promote the
following Officers in Grade-III of the Assam ludicial Service to Grade-II of the said
Service. They will draw usual scale of pay and other allowances as admissible under
the Rules. They will be on officiation as per the Assam ludicial Service Rules, 2003:-

Name of the Officers

Smti Monica Boro, Sub-Divisional ludicial Magistrate (S), Udalguri
Shri Binod Prasad, Sub-Divisional Judicial Magistrate (M), Hatsingimari
Smti Merileen Hazarika, Sub-Divisional Judicial Magistrate (M), Bilasipara
Shri Jagat Das, Sub-Divisional Judicial Magistrate (M), Titabar
Smti Kumari Arti, Sub-Divisional Judicial Magistrate (M), Naharkatia
Shri Gautam Daimari, Sub-Divisional Judicial Magistrate (M), Koliabar
Smti Monica Missong, Sub-Divisional Judicial Magistrate (M), Charaideo
Smti Dulumoni Das, Sub-Divisional ludicial Magistrate (M), Bijni

No.HC.VII-23I2022/ 70894 /A. On their promotion from Grade-III to Grade-II
of the Assam ludicial Service, the following Officers are transferred and posted as
below with effect from the date of their taking over charge as such:

1

2

3

4

5

6

7

8

sl.
No.

1

2 Nagaon

2.
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No.HC.VII-23/2022/ roggg /A. In exercise of the power conferred under Sub-
section (2) of section 12 0f the code of criminar procedure, 1973, the High court
is pleased to appoint the following officers in Grade-II of the Assam ludicial
Service as Additional Chief ludicial Magistrate of the districts with Head-quarter as
shown below against their names with effect from the date of taking over charge
as such:

Desagnation and place of
posting

Addl. Chief Judicial Magistrate,
Hailakandi, vice Shri

Lakhinandan Pegu already
transferred.

Head-quarters/
Station

st.
No.

Name of the
Officers

1 Smti Monica Boro Secretary, District Legal
Services Authority, Karimganj,

vice Smti Arpita Kar
transferred.

Karimganj

2 Shri Binod Prasad Secretary, District Legal
Services Authority, South

Salmara-Mankachar, vice Shri
Satyajit Karmakar transferred.

Secretary, District Legal
Services Authority, Hojai, vice

Shri Saleh Ahammad
transferred.

Hatsingimari

3 Smti Merileen
Hazarika

Shri Jagat Das

Hojai

Hatsingimari4

5 Smti Kumari Afti Secretary, District Legal
Services Authorlty,

Morigaon,vice Smti Syeda
Farida Afzal Zinnat transferred.

Morigaon

Shri Gautam Daimari Secretary, District Legal
Services Authority, Dima
Hasao, Haflong, vice Shri

Angshuman Bhattacharjee
transferred.

Haflong

7 Secretary, District Legal
Services Authority, Nagaon,
vice Shri Mrinal Newpane

transferred.

8 Smti Dulumoni Das Hailakandi
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Shri Bidyabrata Acharyya
already transferred.
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st.
No.

1

2

Name of the Officers

No.HC.VII-23/2022/ rOilOO /A.
Judicial Magistrate (S), Sonitpur,
Divisional Judicial Magistrate (M),
promotion.

District

Smti Sushmita BorpuJafl Darrang Mangaldoi
Shri lagat Das South Salmara-Mankachar Hatsingimari

Smti Dulumoni Das Hailakandi Hailakandi

No.HC.VII-23/2022/ 10g96 /A. shri Manish yadav, sub-Divisional ludiciat
Magistrate (s), Dibrugarh, is transferred and posted as sub-Divisionar -ludiciar
Magistrate (M), Naharkatia, vice smti Kumari Arti transferred on promotion.

shri Yadav wiil hand over charge of his court and office to the chief Judiciar
Magistrate, Dibrugarh and proceed to join his new assrgnment immediatery.

No'HC'VII-23/2022/ 70997 /A. Smti Anamika Barman, sub-Divisionar ludiciar
Magistrate (s), Nagaon, is transferred and posted as sub-Divisionar Judiciar
Magistrate (M), Charaideo, vice smti Monica Missong transferred on promotion.

smti Barman wiil hand over charge of her court and office to the chier
Judiciar Magistrate, Nagaon and proceed to join her new assignment immediatery.

N.'HC',II-23/2022/ roggg /* shri subarno ryoti Deb, sub-Divisionar ludiciar
Magistrate (s), lorhat, is transferred and posted as sub-Divisionar rudiciar
Magistrate (M), Titabar, vice shri lagat Das transferred on promotion.

shri Deb wilr hand over charge of his court and office to the chief ludiciar
Magistrate, lorhat and proceed to join his new assignment immediately.

No.HC.VII-23/2022/ t0ggg /A. Shri Santanu Kumar Sarma, Sub_Divisional
Judicial Magistrate (s), Darrang, Mangardoi, is transferred and posted as suo_Divisional Judiciar Magistrate (M), Birasipara, vice smti Merireen Hazarikatransferred on promotion.

shri sarma wiil hand over charge of his court and office to the chief ludiciarMagistrate, Darrang, Mangardoi and proceed to join his new assignmentimmediately.

smti Rehman wiil hand over charge of her court and office to the chiefJudicial Magistrate, sonitpur, Tezpur and proceed to join her new assignmentimmediately.

Smti Nazrana parbin Rehman, Sub_Divisional
Tezpur, is transferred and posted as Sub_
Bijni, vice Smti Dulumoni Das transferred on
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No'HC'VII-23/2022/ 70907 /A. In exercise of the power conferred under sub-section (3) of section 12 0f the code of criminar procedure, 1973, the High courtis pleased to designate temporariry the foilowing officers in Grade_III of theAssam rudiciar service as Sub-Divisionar Judicrar M'agistrate and to post them assub-Divisionar Judiciar Magistrate (S)/(M) at the Jtation/Head-quarters in thedistrict as shown berow against their names from the date of taking or",. .nrrg"as such:-

Sub-Divisional ludiciai
Magistrate (S),

Golaghat, vice Shri
Sundeep Kashyap Das

already transferred

Sub-Divisional Judicial
Magistrate (S),

Dibrugarh, vice Shri
Manish yadav

transferred.

Sub-Divisional ludicial
Magistrate (S),

Nalbari, vice Shri
Kaushik Kamal Baruah
already transferred.

Sub- Divisional ludiciai
Magistrate (S),

Silchar, vice Shri Syed
Tabshir Alam already

transferred.

1

Name of the
Officers

Shri Diganta Goswami

Designation

Sub-Divisional ludicial
Magistrate (M),

Koliabar, vice Shri
Gautam Daimari
transferred on

promotion

Dastrict

Nagaon

Head-
quarters/
Station
Koliabor

2 Smti Sweety Bhuyan Golaghat

Smti Neha Saikia Dibrugarh

4 mti Pranjita Konwai

Shri Abhilekh Anjan
Gogoi

s
Nalbari

Cachar

Golaghat

Dibrugarh

Nalbari

Silchar
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Sub-Divisional Judicial

Magistrate (S),

Darrang, Mangaldoi,

vice Shri Santanu

Kumar Sarma

transferred.

Sub-Divisional ludicial
Magistrate (S), Jorhat,
vice Shri Subarno lyoti

Deb transferred.

Sub-Divisional Judicial

Magistrate (S),

Lakhimpur, vice Shri

Iqbal Alam Fanaji

already transferred.

Lakhimpur North

Lakhimpur

No.HC.VII-23/2022/ 70902 /A. Smti Tanushree Dey, Munsiff, No.1, Karimganj,
is transferred and posted as Special Railway Magistrate, lst Class, Tinsukia, vice
Smti Pranjita Konwar transferred.

Smti Dey will hand over charge of her Court and Office to the District and
Sessions Judge, Karimganj and proceed to join her new assignment immediately.

No.HC.VII-23/2022/ 70903 /A. Smti Monmayuri Gogoi, Munsiff, No.l, lorhat, is
transferred and posted as Munsiff, Rangia, vice Smti Mayurakshi Roy Medhi
transferred.

Smti Gogoi will hand over charge of her Court and Office to the District and
Sessions Judge, Jorhat and proceed to join her new assignment immediately.

No.HC.VII-23/2022/ 70904 /A. Shri Nayan Deep Ghosh, Munsiff No.2,
Dibrugarh, is posted at the same station i.e. Dibrugarh as Munsiff No.1, vice Smti
Neha Saikia transferred.

shri Ghosh will hand over charge of his court and office to the Dlstrict and
Sessions Judge, Dibrugarh and join his new assignment immediately.

No.HC.VII-23/ 2022/ 10905 ,/A. Smti Tintina Devi Hazarika, Munsiff No.2,
Golaghat, is posted at the same station i.e. Golaghat, as Munsiff No.1, vice Smti
Sweety Bhuyan posted at the same station.

6 Shri Pronab Kumar

Nath

Darrang Mangaldoi

lorhat lorhat7
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smti Hazarika will hand over charge of her court and office to the District and
Sessions Judge, Golaghat and join her new assignment immediately.

No.HC.VII-23/2022/ 70900 /A. Dr. Jayashri Das, Munsiff No.2, Barpeta is
transferred and posted as Munsiff No.1, Lakhimpur, North Lakhimpur, vice smti
Sparsita Garg posted at the same station.

Smti Das will hand over charge of her court and office to the District and
sessions ludge, Barpeta and proceed to join her new assignment immediately.

No.HC.VII-23/2022/ 70907 /A. smti Rineesha Goswami, Munsiff rum-ludicial
Magistrate, 1s Class, Nazira is transferred and posted as Munsiff No.2, Barpeta,
vice Dr. Jayashri Das transferred.

smti Goswami will hand over charge of her court and office to the District
and Sessions ludge, Sivasagar and join her new assignment immediately.

No.HC.VII-23/2022/ lo9o8 /A. smti Ranjumoni pegu, Munsiff-cum-ludicial
Magistrate, 1st Class, Karbi Anglong, Diphu, is transferred and posted as Munsiff
No.1, Karimganj, vice Smti Tanushree Dey transferred.

smti Pegu will hand over charge of her court and office to the District and
Sessions Judge, Karbi Anglong, Diphu and proceed to join her new assignment
immediately.

No.HC.VII-23/2022/ 70909 /A. Smti Mayurakshi Roy Medhi, Munsiff, Rangia, is
transferred and posted as Munsiff-cum-ludicial Magistrate, 1't class, Nazira, vice
Rineesha Goswami transferred.

smti Roy Medhi will hand over charge of her court and office to the District
and Sessions Judge, Kamrup, Amingaon and proceed to join her new assignment
immediately.

No.HC.VII-23/2022/ lO97O /A. Smti Jaya Sharma, Munsiff No.1, Dhemaji, is
transferred and posted as Munsiff No.2, Dibrugarh, vice Shri Nayan Deep Ghosh
transferred.

smti sharma will hand over charge of her court and office to the District and
sessions -ludge, Dhemaji and proceed to join her new assignment immediately.

No.HC.VII-23/2022/ logtl /A. Dr. Geetanjali Debi, ludicial Magistrate rstclass,
Darrang, Mangaldoi, is transferred and posted as Judicial Magistrate, 1* class,
Dibrugarh, vice Shri Rinku Boro transferred.
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smti Debi will hand over charge of her court and office to the chief ludiciat
Magistrate, Darrang, Mangardoi and proceed to join her new assignment
immediately.

No.HC.VII-23I2022/ 70912 /A. Smti pragyashree chetia, Judicial Magistrate, 1't
class, Baksa, Mushalpur, is transferred and posted as Munsiff No.1, Jorhat, vice
Smti Monmayuri Gogoi transferred.

smti chetia will hand over charge of her court and office to the chief ludiciat
Magistrate, Baksa, Musharpur and proceed to join her new assignment
immediately.

No.HC.vII-23l2022/ ro9r3 /A. smti sharmina Khatun Barbhuiya, Munsiff No.3,
cachar, silchar is transferred and posted as Munsiff{um-Judicial Magistrate, 1$
Class,'l1tabar, vice Smti Rupashree Deb transferred.

smti Borbhuiya will hand over charge of her court and office to the District
and sessions Judge, cachar, silchar and join her new assignment immediately.

No.HC.VII-23/2022/ ro9r4 /A. shri Rinku Boro, Judicial Magistrate, 1't class,
Dibrugarh is transferred and posted as special Railway Magistrate, 1( class,
Kamrup (M), Guwahati, vice Shri Diganta Goswami transferred.

shri Boro will hand over charge of his court and office to the chief ludiciar
Magistrate, Dibrugarh and proceed to join his new assignment immediately.

No.Hc.vII-23/2022/ togrs /A. shri Haider Ari, Munsiff No.2, Dhemaji, is
posted at the same station i.e. Dhemaji, as Munsiff No.r, vice smti Jaya shirma
transferred.

shri Ali wilr hand over charge of his court and office to the District and
Sessions Judge, Dhemaji and join his new assignment immediately.

No.HC.vII-23l2022/ 10916 /A. smti Reeti Goswami, Judiciar Magistrate 1d
class, Hojai, is transferred and posted as Judiciar Magistrate, 1o cras-s, Nagaon,
vice Smti Sujata Kurmi already transferred.

smti Goswami wiil hand over charge of her court and office to the chief
ludicial Magistrate, Hojai and proceed to join her new assignment immediatery.

No.HC.VIt-23/2022 7 7 The following Officers are not entitled toTravelling Allowance in the spirit of SR 241 Division XII of FR & SR as they aretransferred on their representation:-

(i) Smti Arpita Kar
(ii) Shri Jyotirmay Sharma
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The power is personal to the Officerc concerned and may be exercised by
them at any station.

By Order,

Sdl- k'qc, 8a/.44/,

BT'GISTR{R O'I GT I-.ANCE)

Memo No.HC.Vll-2312022/ 70978 - 17006 /A. Dated 19.11.2022

Copy to:-

1. The L.R.-cum- Commissioner& Secretary to the Govt. of Assam, ludicial
Department, Dispur, Guwahati.

He is requested to invest the following Officers with the powers of
Additional District Judge:

(a)ShriRanju Medhi
(b)SmtiManju Bordoloi
(c) Shri Mridul Kumar Saikia
(d)Shri Kumud Chandra Boro
(e) Smti Sabeena Mazumdar
(f) Shri Mukul Chetia
(g) Smti Ranjita Agarwalla
(h) Shri Abh-rjeet Kumar Baruah

He is also requested to invest the following Officers with the powers of
Civil Judge:-

(a) Syeda Farida Atual Zinnat
(b)Shri Chinmoy Baruah

Fufther, he is requested to take necessary steps for appointment of Smti
Sangeeta Gogoi Bora as Presiding Officer, Industrial Tribunal, Dibrugarh.

2. The Secretary to the Govt. of Assam, Labour & Welfare Depaftment, Dispur,
Guwahati.

He is requested to appoint Smti Sangeeta Gogoi Bora as Presiding Officer,
Industrial Tribunal, Dibrugarh.

The Principal Accountant General, Assam, Beltola, Maidamgaon,Guwahati.
The District and Sessions ludge,_
The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice, Gauhati High
Court, Guwahati
The Principal Judge, Family Couft, No.I, II & III, Kamrup, Guwahati/ Cachar,
Silchar/ Barpeta
The Presiding Officer, Industrial Tribunal, Guwahati/ Dibrugarh/Silchar

3
4
5

6

7
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!. lhu Presiding Officer, Labour Court, Guwahati/ Dibrugarh

?: 1" Presiding Officer, STAT & Mem6er, MACf; NO.1, Kamrup, Guwahati
10. The Special Judge, Assam, Guwahati
11. The Special Judge, CBI & NIA, Assam, Guwahati

12' The Member-secretary, Assam state Legar seruices Authority, Guwahati.
He is requested to release the following officers rrom'tne posl or orstria

Legal Services Authority as per Notification:

a) Shri Chaturlya prasad Talukdar
b) Smti Farida Afzal Zinnat
c) Shri Mrinal Newpane
d) Shri Angshuman Bhattacharjee
e) Shri Satyajit Karmakar
Q Shri Saleh Ahammad
g) Shri Chinmoy Barua
h) Smti Arpita Kar
i) Smti Sushmita Borpujari

He is also requested to appoint the following officers as secretary, District
Legal Seruices Authority as per Notification:

a) Smti Monmee Sarma
b) Smti Sujata Dutta
c) Shri Pritish Choudhury
d) Smti Monica Boro
e) Shri Binod prasad

f) Smti Merileen Hazarika
g) Smti Kumari Arti
h) Shri Gautam Daimari
i) Smti Monica Missong

13. The Memter, MACT, Guwafrati/Dhubri/ Nagaon/ Nalbari/ Barpeta/ Silchar/
Sonitpur/ Tezpur/Goalpara/ Kamrup, emingao-n

14. The Special Judge, Addl. CBI Court, NIo.I, II & III, Assam, Chandmari,
Guwahati
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1:. :Jn!i-Sangeeta Gogoi Bora, Addl. District and Sessions Judge, Sonitpur, Tezpur16. Shri P'rjush Pratim Bairagi, Addr. District and sessions :uog-e,'ruo.2, kii.,*?rl,
Guwahati

17. Shri Nityananda Talukdar, Addl. District and Sessions Judge, FTC, No.3,Kamrup (M), Guwahati
18. Smti Gitali Rabha, Addl. District and Sessions Judge, No.2, Nagaon19. Smti Tripti Ari, Addl. District and Sessions Jud-ge, FTC, fV6.+, famrup (fq),

Guwahati
20. Shri Nilkamal Das, Addl. District and Sessions Judge, No.3, Nagaon



2t.

22.

23.

24

25.

26.

27.

28.

Shri Ranju Medhi, Counsellor, Family Court, Cachar, Silchar. He will hand over
charge of his Office to the Principal Judge, Family Court, Cachar, Silchar and
proceed to join his new assignment immediately.
Smti Manju Bordoloi, Counsellor, Family Court, No.1, Kamrup (M), Guwahati.
She will hand over charge of her Office to the principal Judge, Family Court,
No.l, Kamrup (M), Guwahati and proceed to join her new assignment
immediately.
Shri Mridul Kumar Saikia, Civil Judge & Asstt. Sessions ludge, Dima Hasao,
Haflong. He will hand over charge of his Court and Office to the District and
Sessions Judge, Dima Hasao, Haflong and proceed to join his new assignment
immediately
Shri Kumud Chandra Boro, Chief ludicial Magistrate, Goalpara. He will hand
over charge of his Court and Office to the Addl. Chief ludicial Magistrate,
Goalpara and proceed to join his new assignment immediately
Smti Sabeena Mazumdar, Civll Judge & Asstt. Sessions Judge, Morigaon. She
will hand over charge of her Court and office to the District and sessions
Judge, Morigaon and proceed to join her new assignment immediately
Shri Mukul Chetia, Chief Judicial Magistrate, Barpeta. He will hand over charge
of his Court and Office to the Addl. Chief Judicial Magistrate, Barpeta and
proceed to join his new assignment immediately
Smti Ranjita Agarwalla, Chief Judicial Magistrate, Udalguri. She will hand over
charge of her court and office to the Addl. chief ludicial Magistrate, Udalguri
and proceed to join her new assignment immediately
Shri Abhijeet Kumar Baruah, Chief ludicial Magistrate, Kamrup (M), Guwahati.
He will hand over charge of his court and office to the Addl. chief ludicial
Magistrate, Kamrup(M), Guwahati and proceed to join his new assignment
immediately
The loint Registrar (=.--), Gauhati High Court, Guwahati29.

30.
31.
32.

33.
34.
35.

36.
37.
38.

The Chief Judicial Magistrate,

39.

Smti Monmee Sarma, Chief ludicial Magistrate, Kamrup, Amingaon
shri Chaturjya Prasad ralukdar, secretary, District Legal Services Authority,
Kamrup (M), Guwahati
Smti Sujata Dutta, Counsellor, Family Court, No.2, Kamrup (M), Guwahati
Smti Panchali Shyam, Chief Judicial Magistrate, Dima Hasao, Haflong
smti syeda Farida Afzal Zinnat, secretary, District Legal servicei Authority,
Morigaon
Smti Sonamoni Chanda, Civil Judge & Asstt. Sessions Judge, Nagaon
Shri Mrinal Newpane, Secretary, District Legal Services Authorityr, Nagaon
shri Angshuman Bhattacharjee, secretary, District Legal servicei eutnority,
Dima Hasao, Haflong
shri satyajit Karmakar, secretary, District Legal services Authority, south
Salmara-Mankachar
Shri Saleh Ahammad, Secretary, District Legal Services Authority, Hojai
shri chinmoy Barua, Secretary, District Legal Services Authority, sonitpur,
Tezpur
Smti Sutapa Bhusan, Addl. Chief ludicial Magistrate, Dima Hasao, Haflong
Shri Chinmoy Baruah, Counsellor, Family Court, No.3, Kamrup 1M;, Guwaiati

40.
41.

42.
43.
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44.
45.
46.
47.

48.

49.

50.

51.

52.

53.

54

55.

56.
57.

Smti Arpita Kar, Secretary, District Legal Services Authority, Karimganj
Shri Pritish Choudhury, Addl. Chief Judicial Magistrate, Darrang, Mangaldoi

Shri Jyotirmay Sharma, Addl. Chief Judicial Magistrate, Kamrup (M), Guwahati
Smti Sushmita Borpujari, Secretary, District Legal Services Authority, Darrang,
Mangaldoi
Smti Monica Boro, Sub-Divisional ludicial Magistrate (S), Udalguri. She will
hand over charge of her Court and Office to the Addl. Chief Judicial Magistrate,

Udalguri and proceed to join her new assignment immediately
Shri Binod Prasad, Sub-Divisional Judicial Magistrate (M), Hatsingimari, South
Salmara. He will hand over chare of his Couft and Office to the Chief ludicial
Magistrate, South Salmara-Mankachar and proceed to join his new assignment
immediately
Smti Merileen Hazarika, Sub-Divisional Judicial Magistrate (M), Bilasipara. She

will hand over charge of her Court and Office to the senior Munsiff-cum-ludicial
Magistrate, 1d Class and proceed to join her new assignment immediately.
Shri lagat Das, Sub-Divisional ludicial Maqistrate (M), Titabar. He will hand

over chare of his Court and Office to the Munsiff-cum-Judicial Magistrate, ls
Class, Titabar and proceed to join his new assignment immediately.
Smti Kumari Arti, Sub-Divisional Judicial Magistrate (M), Naharkatia. She will
hand over charge of her Court and Office to the Munsiff-cum-ludicial
Magistrate, ls Class, Naharkatia and proceed to join her new assignment
immediately.
Shri Gautam Daimari, Sub-Divisional Judicial Magistrate (M), Koliabar. He will
hand over charge of his Court and Office to the Munsiff-cum-Judicial
Magistrate,ls Class, Koliabar and proceed to join his new assignment
immediately.
Smti Monica Missong, Sub-Divisional Judicial Magistrate (M), Charaideo. She

will hand over charge of her Court and Office to the Chief Judicial Magistrate,
Charaideo and proceed to join her new assignment immediately.
Smti Dulumoni Das, Sub-Divisional ludicial Magistrate (M),Bijni. She will hand

over charge of her Court and Office to the Munsiff-cum-ludicial Magistrate, 1't
Class, Bijni and proceed to join her new assignment immediately.
TheDepUtyRegiStrar(-),GauhatiHighCourt,Guwahati
Shri Diganta Goswami, Special Railway Magistrate, 1$ Class, Kamrup (M),

Guwahati. He will hand over charge of his Coutt and Office to the Chief Judicial
Magistrate, Kamrup (M), Guwahati and proceed to join his new assignment
immediately.
Manish Yadav, Sub-Divisional Judicial Magistrate (S), Dibrugarh.
Smti Anamika Barman, Sub-Divisional Judicial Magistrate (S), Nagaon.
Shri Subarno Jyoti Deb, Sub-Divisional Judicial Magistrate (S), Jorhat.
Shri Santanu Kumar Sarma, Sub-Divisional Judicial Magistrate (S), Darrang,
Mangaldoi.
Smti Nazrana Parbin Rehman, Sub-Divisional Judicial Magistrate (S), Sonitpur,
Tezpur.
Smti Sweety Bhuyan, Munsiff No.1, Golaghat. She will hand over charge of her
Court and Office to the District and Sessions Judge, Golaghat and proceed to
join her new assignment immediately.
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62.
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64. Smti Neha Saikia, Munsiff No.l, Dibrugarh. She will hand over charge of her
Court and Office to the District and Sessions Judge, Dibrugarh and proceed to
join her new assignment lmmediately.

65. Smti Pranjita Konwar, Special Railway Magistrate, ld Class, llnsukia. She will
hand over charge of her Court and Office to the Chief ludicial Magistrate,
Tinsukia and proceed to join her new assignment immediately.

66. Shri Abhilekh Anjan Gogoi, Judicial Magistrate, lstClass, Cachar, Silchar. He will
hand over charge of his Court and Office to the Chief Judicial Magistrate,
Cachar, Silchar and join her new assignment immediately.

67. Shri Pronab Kumar Nath, Munsiff No.1, Darrang, Mangaldoi. He will hand over
charge of his Court and Office to the District and Sessions ludge, Darrang,
Mangaldoi and join his new assignment immediately.

68. Smti Rupashree Deb, Munsiff-cum-Judicial Magistrate, l't Class, Tltabar. She
will hand over charge of her Court and Office to the Sub-Divisional Judicial
Magistrate (M), I rtabar and proceed to join her new assignment immediately.

69. Smti Sparsita Garg, Munsiff No.1, Lakhimpur, Nofth Lakhimpur. She will hand
over charge of her Court and Office to the District and Sessions Judge,
Lakhimpur, North Lakhimpur and join her new assignment immediately.

70. Smti Tanushree Dey, Munsiff No.1, Karimganj
71. Smti Monmayuri Gogoi, Munsiff No.1, Jorhat
72. Shri Nayan Deep Ghosh, Munsiff No.2, Dibrugarh
73. Smti Tintina Devi Hazarika, Munsiff No.2, Golaghat
74. Dr. Jayashri Das, Munsiff No.2, Barpeta
75. Smti Rineesha Goswami, Munsiff-cum-ludicial Magistrate, 1( Class, Nazira
76. Smti Ranjumoni Pegu, Munsiff-cum-Judicial Magistrate, 1s Class, Karbi Anglong
77. Smti Mayurakshi Roy Medhi, MunsifF, Rangia
78. Smti Jaya Sharma, Munsiff No.1, Dhemaji
79. Dr. Geetanjali Debi, ludicial Magistrate, 1't Class, Darrang, Mangaldoi
80. Smti Pragyashree Chetia, Judicial Magistrate, 1't Class, Baksa, Mushalpur
81. Smti Sharmina Khatun Barbhuiya, Munsiff No.3, Cachar, Silchar
82. Shri Rinku Boro, ludicial Magistrate, 1{ Class, Dibrugarh
83. Shri Haider Ali, Munsiff No.2, Dhemaji
84. Smti Reeti Goswami, ludicial Magistrate, 1st Class, Hojai

86. The Administrative Officer (J) , Gauhati High Court, Guwahati
87. The Project Manager, Gauhati High Court, Guwahati for uploading in the Gauhati

High Couft website
88. The C.A. to Registrar General/ Registrar (Admn.)/ Registrar (Vigilance)/

Registrar (Judicial)/ Registrar (Estt.), Gauhati High Court, Guwahati
89. The Deputy Director, Printing & Stationery, Assam Govt. Press, Bamunimaidan,

Guwahati for publication of the Notification in the Assam Gazette
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85. The Private Secretary to Hon'ble Mr. Justice
Gauhati High Court, Guwahati

REG I STRAR, (VI G I ITTIICE)
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